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(b) if »o» whether Government have 
aicertained their number and whether any 
aciioD it propoied in the matter ?

THE MINISTER OF STATE IN THE 
MINISTRY OF L \ W  AND JUSTICE 
(SHRl H. R. BHARDWAJ) : U) and (W-
The B.ir Council of India who&e view* wer; 
thought in the matter have fttated that they 
have no material od tbit. Wtih the amend
ment of the Advocate* Act. 1961, 
abolithing the dual ty»icm of enrolment of 
Advi>catcft and Attorneys (commonly known 
as Solicitors^, there i» only a tingle claw of 
Advocdtet todjy. The ky^iem of SoUciiort 
hat. (huft, been abolished throughout the 
country including Calcutta und Bumbuy. 
There u ,  however, no bar to a litigjint 
approaching more than one Advocate for 
the conduct of hi« case.

AM^mrniation of F.diblr Oilresonrtc^ 
h) Vaniiispall Manufacturers

3fi2S,  SHRIMATI HASAVARAJE- 
SWARI : Will the Mmi»;cr of FOOD AND 
CIVIL SUPPI lES be pleased to state :

whether Government ha^e aiked the 
varaspait indusirici ih it they should inter
act with iHjuid uit producers and rcfineri 
and draw up a conccrtcd programme for 
auftnKnttng oil rcsourccs ur>d reducing pro
cessing wastage^;

(b> if so. whether his Minis’ry have 
forwarded a number of proposals in this 
regard to the vanaspaii industries:

(c> if so, the details thereof; and

(d) ihc progress made in oilseed pro
duction during ihc past few year^ and the 
steps taken by the vanaspati industries to 
achieve self-sufficiency in augmenting the
oil retourcet and reducing processing 
wastages ?

THE MINISTER 
MENTARY AhFAiRS 
OF I OOD AND C iv i l  
H. K. I .  HHAOAT) :

OF PARLIA- 
AND MINISTER 

SUPPLIES (SHRl 
U )  The vanaspaii

industry was advised in the Seminar on 
' ‘Role of Vanaspaii Industry in India” held 
on 28th July, at New Delhi to
intcraci with the liijuid oil producers and 
rc&Dcrt and draw up a conccrted pro*

gramme Tor augmenting oil resources and 
reducing wastage in processing.

(b) No. Sir.

(c) Docs not arise.

(d) Government has given very high 
priority to maximising the country’s pro
duction of oiUeeds. This programme finds 
a prominent place in 20-Point Programme. 
For achievmg early sclf-suQiciency in this 
field, a Technology Mission on Oilseed 
Production h is been set up with a time- 
bound programme lo promoic the produc
tion of oilseeds.

Vanaspati indusiry^ is cxploning the 
resources of ncc  bran and other minor non- 
t'-aditional oils including oils of tree and 
forest origin in the manufacture of vanaspati. 
Modernisation of their equipment has 
been undertaken to reduce processing 
losse s.

FortiRn Visits by Oftjct'rs of Delhi Unit
of Mabanapar Telejihune .NiKam Ltd.

><>26. SMRl JAGANNAfH
CHOU OH AR^' Will the Mmisier of 
COMN!UNIC \TK^NS be plcijsed to slate :

(a) the dates and duration of foreign 
visits made by the General Manager and 
other senior ofliccrs of Delhi unit of the 
Mahanagar TeUphone Nigani Limited; and

(b) the details thereof indicating; the 
countries visited^ the purpose of the visit, 
the report svibmitteJ by each officer and 
the expenditure incurred by the Delhi 
Mahanagar Telephone Nigam Lmiited 
thereon ?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRl SONTOSH MOHAN DEV) : (a)
The details of foreign visits made by the 
General Manager and other Senior OtTicert 
of Delhi Unit of MTNL are given in the 
Suitement given below.

tb) The detiiiis of the suidy and other 
w(.rk carried out by each oflicer and the 
lotal expenditure incurred are indicated in 
the Statement mentioned above.
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